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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 21.07.2022 (THURSDAY) 

COURT –II (VIRTUAL MODE) 
 

10:30 AM 

 
In the Court of Hon’ble Mr. Justice Rakesh Kumar, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 

   For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.    I.A. No. 1926 of 

2022 in Comp. 

App. (AT) (Ins) 

No. 679 of 2022 

Vikas Jain  

Vs.  

Devyog Projects Pvt. Ltd. & Anr. 

 

Mohit Chaudhary Upasana 

Chandrashekaran-

R1 Prabhjit Singh 

SoniIRP 

 

   For Admission (Fresh Case) 

2.  Competition App. 

(AT) No. 28 of 

2022 

 

 

Mukeshkumar Ishvarlal Patel  

Director, PMP Infratech Pvt. Ltd. 

Vs. 

The Competition Commission of India 

& Ors. 

 

Ankit Jain  

    

   For Admission (After Notice) 

3.  Comp. App. (AT) 

(Ins) No. 547 of 

2021 

 

Vinay Jain 

Vs. 

IIFL Finance Ltd. & Anr. 

 
With 

Bal Kishan  Suresh Dutt Dobha 

Nirmal Goenka-R1 

Abhishek Anand-R2 

4.  Comp. App. (AT) 

(Ins) No. 626 of 

2021 

 

AVJ Heightss Apartment Owners 

Association 

Vs. 

India Infoline Finance Ltd. & Anr. 

 

Shashank Agarwal  Abhishek Anand-R2 

5.  Comp. App. (AT) 

(Ins) No. 755 of 

2021 

 

Airwil Intellicity Social Welfare Society 

Vs. 

Ascot Projects Pvt. Ltd. & Ors. 

 

Kumar Mihir  Sameer Rastogi-R3 

Atul Sharma-R4 

6.  Comp. App. (AT) 

(Ins) No. 856 of 

2021 

 

Anuratan Textiles Pvt. Ltd. 

Vs. 

Amaira International Pvt. Ltd. 

 

C.S. Gupta  Sonali Joon-R1 

7.  Comp. App. (AT) 

(Ins) No. 471 of 

2022 

 

Gyan Chandra Mishra 

Vs. 

Three C Universal Developers Pvt. Ltd. 

& Ors. 

 

Deepak Agrawal Abhishek Anand 

Sahil Bhatia-R1 & 

R2 
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8.  Comp. App. (AT) 

No. 42 of 2021 

 

Registrar of Companies, West Bengal 

Vs. 

Bhattacharyya Bottling Plant Pvt. Ltd. & 

Ors. 

 

Sumit Kumar Jaiswal Kamal Nayan-R1 

 

   For Hearing 

9.  Comp. App. (AT) 

(Ins) No. 118 of 

2021 
 

 

Mr. Ajit Kumar 

Vs. 

Narayan Ramachandra Ghumatkar & 

Ors. 

 

Shivanshu Kumar K.D. Sharma-R4 

10.  Comp. App. (AT) 

(Ins) No. 399 of 

2021 & I.A. No. 

1809-1810 of 

2021 

 

Union Bank of India 

Vs. 

Rajdeep Clothing and Advisory Pvt. 

Ltd. & Ors. 

 
With 

Pramod B. Agarwala Prateek Gupta-R1 

Smiti Verma-R14 

Ravi Kapoor 

Nipun Singhvi-RP 

Vishal J. Dave-R15 

 

11.  Comp. App. (AT) 

(Ins) No. 402 - 

403 of 2021 

Brijendra Kumar Mishra 

Vs. 

Krishna Knitwear Technology Ltd.& 

Ors. 

 
With 

Nidhi Mohan 

Parashar 

PrateekGupta 

Vishal Singh-R8 

12.  Comp. App. (AT) 

(Ins) No. 688 of 

2021 

 

Union Bank of India 

Vs. 

Kaushar Textile Pvt. Ltd. & Ors. 

 

Aayush Agarwala  Kumar Anurag 

Singh-R1 

Honey Satpal-R2 

13.  Comp. App. (AT) 

No. 49 of 2022 

Soumen Chatterji  

Vs.  

Subhendu Kumar Paul & Ors. 

 

Niladree Chatterjee  Sourav Gupta-R1 

14.  Comp. App. (AT) 

No. 22 of 2021 

 

Meghdoot Services Ltd. 

Through Mr. Pradip Prasad 

Vs. 

Registrar of Companies, West Bengal  

 

Abhishek Gupta  Kamal Kant Jha 

15.  Comp. App. (AT) 

No. 58 of 2021 

 

 

 

 

Mehul Vyas 

Vs. 

Fiba Shipping Agency & Ors. 

 
With 

Aman Varma J.S. Kini 

Sapna Krishnappa 

Suresh Dubey-R1-138 

Shrikanth-R2 

Prachi WazalwarR139 

Subir Kumar-R140 

16.  Comp. App. (AT) 

No. 62 of 2021 

 

 

Housing Development & Infrastructure 

Ltd. 

Vs. 

Rahul Sahasrabuddhe & Ors. 

 
 

With 

Meghna Rao Prachi Wazalwar 

Swetab Kumar-R1 

Subir Kumar-R5 

Jeewan Chandra-R6 

Ashish Wad-R7 

Sapna Krishnappa 
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17.  Comp. App (AT) 

No. 112 of 2021 

 

Punjab and Maharashtra Cooperative 

Bank Ltd. 

Vs. 

Dreams the Mall Company Ltd. & Anr. 
 

 

Jeevan Chandra CS Rahul 

Sahasrabuddhe 

Meghna Rao 

Abhay Manudhane-

R2 

 

 

 

Note: Cases shall be heard only in physical mode w.e.f. 1st August, 2022. 

 

 

 

  Copy to: - 

                                                                                                               By order of Hon’ble Chairperson 

1. Notice Board                       -sd/-  

2. Website: www.nclat.nic.in                                                                 Registrar       

 

http://www.nclat.nic.in/

